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SI. 
No 
 
 

.   Name of State 
 

Total No. of KVs set 
up till date 
 

Number of KVs set 
up during 2001-02 to 
2003-04 

27. Pondicherry 02 - 

28. Punjab 39 - 

29. Rajasthan 55 03 

30. Sikkim 02 01 

31. Tamilnadu 31 01 

32. Tripura 05 - 

33. Uttaranchal 43 06 

34. Uttar Pradesh 97 08 

35. West Bengal 49 01 

 TOTAL: 921 72 

Kendriya Vidyalayas in Bihar 

†21. PROF. RAM DEO BHANDARY: Will the Minister of 
HUMAN RESOURCE DEVELOPMENT be pleased to state: 

(a) the details of the Kendriya Vidyalayas, State-wise; 

(b) the district-wise details of the Kendriya Vidyalayas in Bihar; and 

(c) whether Government propose to open any new Kendriya 
Vidyalayas in the State and if so, the details thereof? 

THE MINISTER OF STATE IN THE MINISTRY OF HUMAN 
RESOURCE DEVELOPMENT (SHRI MD. ALI ASHRAF FATMI) (a) The 
State-wise details of all 921 Kendriya Vidyalayas in the country as on 
date are given in the enclosed Statement I. (See below) 

(b) The district-wise details of all 32 Kendriya Vidyalayas in Bihar 
as on date are given in the enclosed Statement-ll. (See below). 

(c) Government is planning to open new Kendriya Vidyalayas in the 
country including in the State of Bihar. 

†Original notice of the question was received in Hindi. 
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Statement-I 

The State-wise details of KVs in the country  

SI. No.       Name of The State No. of Kvs 

1. Andaman & Nicobar 04 

2. Andhra Pradesh 41 

3. Arunachal Pradesh 13 

4. Assam 49 

.5. Bihar 32 

6. Chandigarh 05 

7. Chhattisgarh 22 

8. Dadar& Nagar Haveli 01 

9. Daman & Diu 01 

10. Delhi 40 

11. Goa 05 

12. Gujarat 42 

13. Haryana 28 

14. Himachal Pradesh 20 

15. Jammu& Kashmir 36 

16. Jharkhand 25 

17. Karnataka 32 

18. Kerala 27 

19. Lakshadweep 01 

20. Madhya Pradesh 74 

21. Maharashtra 51 

22. Manipur 05 

23. Meghalaya 07 

24. Mizoram 02 

25. Nagaland 06 

26. Orissa 29 

27. Pondicherry 02 

28. Punjab 39 

29. Rajasthan 55 

30. Sikkim 02 

31. Tamil Nadu 31 
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SI. No.       Name Of The State No. Of Kvs 

32.     Tripura 05 

33.      Uttar Pradesh 97 

34.      Uttaranchal 43 

35.     West Bengal 49 

Total: 921 

Statement-II 

The District-wise details of Kendriya Vidyalayas in the State of Bihar  

SI 
No. 

    Name of District Name of Kendriya Vidyalayas 

1. Begusarai loc, Barauni 

Garhara 
2 West Champaran Betiah 

3. Patna Afs Bihta 

Danapur Cantt. 

Khagaul 

Crpf, Mokamaghat 

Kankarbagh, Patna 

Bailey Road, Patna 

4. Buxar Buxar 

5. Darbhanga Afs, Darbhanga 

6. Gaya Gaya No. I 

Gaya No. II 
7. Vaishali Hazipur 

8. Munger Jamalpur 

9. Sitamarhi Jawahar Nagar 

10. Jehanabad Jehanabad (Aiwam) 

11. Bhagalpur Ntpc, Kahalgoan 

12. Katihar Katihar 

13. Khagaria Khagaria 

14. Kishanganj Bsf. Kishanganj 

15. Lakhisarai Lakhisarai 
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SI.No.   Name of District Name of Kendriya Vidyalayas 

16.     Saran Mashrak 

 Sonepur 

 Chapra 

17.     East Champaran Motihari 

18.     Muzaffarpur Muzaffarpur 

19.     Samastipur Rau, Pusa 

 Ec, Rly, Samastipur 

20.      Saharsa Saharsa 

21.     Gopalganj Gopalganj 

22.     Nawadah Nawadah 

Reduction in fees of Management Institutes 

22. SHRI MANOJ BHATTACHARYA: Will the Minister of HUMAN 

RESOURCE DEVELOPMENT be pleased to state: 

(a) whether the previous Government had initiated a proposal to cut 
down the exorbitant rates of fees in the various Institutes of Management; 

(b) if so, the details thereof; 

(c) whether Government would like to push forward the proposal; 
and 

(d) if so, the steps taken/proposed to be taken in this regard? 

THE MINISTER OF STATE IN THE MINISTRY OF HUMAN 
RESOURCE DEVELOPMENT (SHRI MD. ALI ASHRAF FATMI): (a) to 
(d) The Government had decided vide orders dated 5th February, 2004 
that the fees for the Post-Graduate Programmes (PGP) in the Indian 
Institutes of Management (IIMs) be fixed at Rs. 30,000/- per annum from 
the academic session 2004-05 and that no other charges/fees should be 
levied from the students except for mess charges that would be payable 
by the students separately. 

The Government is fully committed to respecting the autonomy of 
all the institutes of higher learning which have attained excellence. 
Therefore, the matter regarding revision of fees for PGP in IIMs has been 

50 


